CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR

ORDERS OF THE BENCH

e'of Order. 14.12.2012 g

C No 70/2012 (OA 115/2009)

Mr. :C B. Sharma counsel for petltloner

Learned counsel appearmg for the petitioner: fairly
. 1"“conceded that this Bench of the Tribunal has granted

order dated 30th July, 2012 passed in OA No. 115/2009
-:'aqd, as such, now this Contempt Petition has become

|Vinffuctuous:

!
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.. In view of the above fact, the present Contempt

|+ Petition is dismissed as having become infructuous.

. ‘However, if the order dated 30 July, 2012 passed by
thIS Bench. of. the Tribunal in OA No. 115/2009 is not
i_-complled with by the respondents even by the extended

e the: petltloner |s at liberty to file fresh Contempt

‘Petltlon . ‘
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